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Shri Gyanesh Bajpai, Advocate and Shri Atul Dixit, Advocate have filed 

vakalatnama on behalf of respondent no. 6, which is taken on record.   

Shri Shobhit Mohan Shukla, learned counsel appearing for the Uttar 

Pradesh Real Estate Regulatory Authority, Lucknow says that the 

application/representation of the petitioner has been decided by the 

Secretary, U.P.R.E.R.A on 30.01.2026. Copy thereof has been provided to 

learned counsel for the petitioner, who accepts the aforesaid position.

Writ petition is disposed of, accordingly.  

February 20, 2026
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